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not having sufficient stock of medi-
cines, vaccines to cure this disease and
ibere is a ifear thal this disease will
capture all the cattles of Tamil Nadu
very soon. The Ministry of Petroleum
and Chemicals should study this situa-
tion and effective medicines should be
sent immediately to save further
perishing o! cattles.

The Fact-finding team of the Central
Government should visit Tamil Nadu
immediately and all the relief measu-
7es shouid be rushed-up. More Cen-
traleallocation of food, medicine and
funds should bLe made available at
once to avoid further destruction of
cattles and mankind in Tamil Nadu.
‘Food for work programme’ and ‘Na-
tional Rural Employment Programme’
should be implemented on a war-foot-
ing scale to save the village people
from starvation.

More funds should be allotted {for
deepening the dried wells, for sinking
new wells and drilling borewells for
drinking water purposes, as people
are searching for water for miles to-
gether. The plight of the viLhage peo-
ple iz unimaginable and pathetic.

I, therefore, urge the Central Gov-
ernment to allot interim relief urgent-
ly at least up to the tune of Rs. 30
crores as the first instalment before
ihe proposed fact finding team submits
its report to the Government.
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